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Shri Menon joined the Central Ca-
binet in 1956 and was Minister without
Portfolio during 1956-57 and Minister
of Defence during 1957-62. In this
House, he left an impact of a great
parliamentarian who was always heard
with reverence and care. In hig death,
we have lost a great son of India, g
forcefu] contemporary who has left
a distinctive mark on our political life
and our history.

Shri Tajamul Hussain was a Member
of the Constituent Assembly and Pro-
visional Parliament during the years
1946-52. Earlier, he had been a Mem-
ber of the Bihar Legislative
Assembly during the years 1937-
50 and was Deputy Leader of the
Opposition there, He was elected to
Rajya Sabha in 1952 and was its Mem-
ber till 1962, An eminent lawyer, a
sound parliamentarian and an active
social worker, he wag associated with
a number of educational, religious and
welfare organisations. He was a Mem-
ber of the Indian Delegation at Inter-
Parliamentary  Union  Conference,
Stockholm. He passed sway in U.S.A.,,
where he had gone for treatment, on
the 14th September, 1974.

Shri Bhola Nath Master was a Mem-
ber of the Fourth Lok Sabha during
the years 1967-70 representing Alwar
Constituency of Rajasthan Earlijer,
he was Member of the Rajasthan
Legislative Assembly during 1952-62,
and was 3 Minister in Rajasthan Gov-
ernment during 1952-54. An agricul-
turist and a social worker, he was as-
sociated with a number of socia] orga-
nisations and co-operative movements,
He organised Satyagrahas against the
erstwhile princely States. He took
keen interest in the welfare of work-
ing classes. He worked for the deve-
lopment of handlooms and actively
propagated for the yse of khadi. He
passed away at Jaipur on the 17th
September, 1974 at the age of 58,

Shri Khub Chand Sodhid was a
Member of First Lok Sabha during
the years 1852-57, representing Sagar
Constituency of Madhya Pradesh. He
passed away on the 30th October, 1974
at the age of 83. An agriculturist and
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teacher he took keen interest in the
welfare of farmers and introduction

of modern agricultural methods.

We deeply mourn the loss of these
distinguished friends and 1 am sure
the House will join me in expressing
our condolences at the sad demise of
these hon. friends.

The House may stand in silence for
a short while to express its sorrow,

The Members then stocd in silence for
a short while.

MR. SPEAKER: The Members of
this House will have an opportunity
on another day to mourn the loss of
Shri V. K. Krishna Menon. Notice
will be given to you regarding the time
and date.

SHRI JYOTIRMOY BOSU (Diamond
Harbour): Sir, I have given notice for
the suspension of the Question “Hour
to discuss the situation arising out of

the formation of the Indo-US Joint
Commission, and the occurrence in
Shillong which were not covered in
vesterday’'s meeting,

MR. SPEAKER: Plesse wait for a
while, b

INTRODUCTION OF MINISTERS

MR. SPEAKER: The Prime Minister
will now introduce the new Ministers
before we take up anything else.

THE PRIME MINISTER, MIPI'ISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS AND MINISTER
OF SPACE (SHRIMATI INDIRA
GANDHI): Mr, Speaker, Sir, I have
pleasure in introducing to you and
through you to the House my new col-
leagues: Dr. Shankar Dayal Sharma,
Cabinet Minister, who is Minister of
Communications/the Minister of State.
Shri Chandrajit Yadav, Minister of
Steel and Mines; three of my col-
leagues who were previously Deputy
Ministers and who are now Ministers
of State: Shri A, C. George, the
Minister of State in the Ministry of
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Industry and Civil Supplies;. Shri
Pranab Kumar Mukherjee, Minister
of State in the Ministry of
Finance; Shri Mohd. Shafl Qureshi
Minister of State in the Ministry of
Railways;

Shri A. P, Sharma, the Minister of
State in the Ministry of Industry and
Civil Supplies; Shri H. M. Trivedi, the
Minister of State in the Ministry of
Shipping and Transport; the Deputy
Ministers Shri Bipinpal Das, the
Deputy Minister in the Ministry of
External Affairs, Shri A. K. M. Ishaque,
the Deputy Minister in the Ministry
of Health and Family Planning; Shri
C. P. Majhi, the Deputy Minister
in the Ministry of Petroleum and Che-
micals; Shri Prabhudas Patel, the De-
puty Minister in the Ministry of Agri-
-culture and Irrigation; Shri Buta Singh,
the Deputy Minister ir the Ministry
of Railways and Shri Vishwanath
Pratap Singh, the Deputy Minister in
‘the Ministry of Commerce,

PROF. MADHU DANDAVATE
(Rajapur): Sir, before you take up
the questions I want to submit that I
have given a notice under rule 388,
seeking top move g molion to suspend
the question hour, because of the se-
rious situation in Bihar. The CRP
-and BSF have indulged in unnecessary
violence and no less a person than
Shri Jayaprakash Narayan has been
assaulted. There is ducumentary evi-
-dence to show that they are indulging
in repression and there iz documentary
evidence to show that they wanted to
attack Shri Jayaprakash Narayan We
arz very much exercised over this
issue and so we want the question
hour to be suspended to discuss that
issue...... (Interruptions)

SHRI JYOTIRMOY BOSU (Diamond
Harbour): I want to draw attention
to the Joint Commission agreement
with the USA under which the US
private sector will be coming in a
dominating way in the major spheres
of our national life. The country has
been sold by Shrimati Gandhi to the
USA and we want to digcuss that....
(interruptions).
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et &1
SHRI JYOTIRMOY BOSU: She
should resign. She is talking of pro-
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priety and such things are coming out
about elections. ... (Interruptions)

MR. SPEAKER: May I bring to
your notice that when we met yester-

SHRI JYOTIRMOY BOSU: Then
there were your derogatory remarks
about Shri Jayaprakash Narayan that
“Shri Jayaprakash Narayan had ad-
opted norms against all civilised con-

duct and fundamentals of democratic

behaviour.”

We resent this.
to say that.

You have no right

MR, SPEAKER: ] will reply to
vverything.

Yesterday, when we discussed about
suspending the Question Hour, the
consensus was that the Question Hour
should be there. After all, this is also
your own Question Hour. It is not
somebody else’s. There will be
enough further opportunities for you
to raise these matters. 1 think, we
should stick to what we decided yes-
terday.

SHRI JYOTIRMOY BOSU: About
your utterances that there should be
one-party rule, we decided that we
will not raise it, We are not raising
that. You have categorically denied
it. ... (Interruptions).

MR. SPEAKER: I cleared every-
thing to the leaders of the Opposition
yesterday. I gave the printed copies
of my speeches made during 6-T days.
The only lesson I have learnt is that
for the Speaker even to go to social
and club functions is very dangerous.
It is not to speak only in the House
but outside also. I think, I should not
talk even to my wife and I have de-
clded not to talk even to my wife about
parliamentary affairs or  political
affairs. No one knows that there may
be a press man under the pillow or
under the charpoy! The Rotary Club,
by rule and convention, is never open
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to press. The Presiding Officers’ Con-
ference is held in camera. Still, state-
ments are coming in my name which
Irexplained” to the leaders of the Op-

position that they are absolutely
wrongi” ¢ ;
SHRI JYOTIRMOY BOSU: What

about your remarks on J.P.'s move-
ment?

MR. SPEAKER: There was a state-
'ment about intimidatiop and all that.
All I said was that if this could be
done in an individual case, what about
the collective case? I never comment-
ed on the movement gr anything like
that.

SHRI DINEN BHATTACHARYYA
(Serampore) : In this connection,
may I draw your attention that the
Hindustan Times dated 8th Nocem-
ber, 1974 while publishing your speech
has also quoted the transcript of the
speech which was released to the
press by your Secretariat?

MR. SPEAKER: I have made jt
sure that our Secretariat did not give
anything. I have enquired from them.

SHRI DINEN BHATTACHARYYA:
Here is the paper. ... (Interruptions)

MR. SPEAKER: There is no ques-
tion of any iranscript being given
when I say it was not given, I never
met any press reporier; I never ad-
dressed any press meeting nor I issued
anything to the press. My speeches
are printed. I told you that yesterday,
If in some club I spoke something or
at home or in my bed room and if it
leaks out, even then, I thought it my
duty to contradict it, I explained it to
you yesterday. I think, that is enough.
I have enquired from my Secretary
this morning. They did not do it. I
do not know; somebody else at Shil-
long may have done it; but our Sec-
retariat did not do.

SHRI SAMAR GUHA (Contoi): T
want to draw your attention to the
remark that you have made about
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Shri Jayaprakash Narayan, may be
even in the form of an example....

MR. SPEAKER: I have explained
it.

SHRI SAMAR GUHA: But it was
derogatpry.

MR. SPEAKER: There was noth-
ing derogatory from me. I never in-
tended that. I respect him. He is
known to me personally. At two
‘meetings I did not mention it. They
had asked me to comment on it. Un-
fortunately I had drawn the name;
olherwise, all that I have said is that
it does not look nice....(Interrup-
tion)

Shri Kakodkar.

ot mq fomd: 57 Torq &0 aaT
gar? Fo wEArT Sifws AT wifedm
7 9ZA FUITTN

wqEqW WD TL 17 H 2T |
7Y &t AT JEv !

I have been asked by a number of
‘friends in the Conference that the
speed of coverage of questions should
be more; more questions should be
covered. Therefore, at the very be-
ginning of the Session I would request
my dear hon. colleagues to put only
fuestios and not make speeches.

Shri Kakodkar.

"ORAIL. ANSWERS TO QUESTIONS

Feod aid from USA,

*1. SHRI PURUSHOTTAM
KAKDKAR:

SHRI M. M. JOSEPH:
Will the Minister of AGRICUL-

‘TURE AND IRRIGATION be pleased
to gtate:
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(a) whether Government of India
had approached the Government of
U.S.A. for food aid to India; and

(b) if so, the response of US.A.
Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P. SHINDE): (a) and (b). The
Governments of U.S and other food-
grain surplus exporting countries have
heen approached for finding out how
much of foodgrains can be made avail-
able by them to India and op what
terms, The response of those coun-
tries is awaited.

SHRI PURUSHOTTAM KAKOD-
KAR: May I know from the hon.
Minister wien the first approach was
made and whether it was repeated and
if it was repeated what was the rea-
son and whep was the lagt approach
made.

SHRI ANNASAHEB P. SHINDE:
I have not got the date-wise infor-
mation with me. But recently the
U.S. Government has been approach-
ed by us to explore the possibility.
As [ have replied, there has been
no specific response from them.

SHRI PURUSHOTTAM KAKOD-
KAR: In the past we have received
foodgrains and other commodities
from the United States. Is there any
difficulty in the terms? What is the
reason for the delay?

SHRI ANNASAHEB P. SHINDE:
It is for the U.S. administration to
respond. We have only suggested to
them that we are interested in hav-
ing foodgrains from them and that
we would like to know the terms on
which they are likely to offer and
what would be the guantity that they
would be able to offer. There has
been no specific response from them.
I think, today our national situation
demands that such a possibility
should be explored from all food-
grain surplus exporting countries.



